PUNJAB VIDHAN SABHA SECRETARIAT
NOTIFICATION

The 14" July, 2022

No. 58-LA-2022/ 36 .- The following Order by the Governor of

Punjab, dated the 13" July, 2022, is published for general information -
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ORDER

IN EXERCISE OF THE POWERS CONFERRED
UPON ME BY VIRTUE OF SUB-CLAUSE (a) OF
CLAUSE (2) OF ARTICLE 174 OF THE
CONSTITUTION OF INDIA, I, BANWARILAL
PUROHIT, GOVERNOR OF PUNJAB, HEREBY
PROROGUE THE SECOND (BUDGET) SESSION OF
THE SIXTEENTH PUNJAB VIDHAN SABHA WHICH
WAS ADJOURNED SINE-DIE AT THE CONCLUSION
OF ITS SITTING HELD ON THE 30™ JUNE, 2022.

CHANDIGARH: BANWARILAL PUROHIT,

THE 13™ JULY, 2022. GOVERNOR OF PUNJAB.”
DATED CHANDIGARH : SURINDER PAL,
THE 14™ JULY, 2022. SECRETARY.

No. 58-LA-2022/ ﬂé (% }_ ,dated Chandigarh, the 14" July, 2022.

Copy forwarded for information to -

1.

2.

The Chief Secretary to Government, Punjab, Chandigarh;

All Additional Chief Secretaries / Financial Commissioners / Princ?pal
Secretaries / Administrative Secretaries to Government, Punjab,

Chandigarh;
the Principal Secretary to Hon'ble Chief Minister, Punjab;

The Principal Secretary to Governor, Punjab, Chandigarh;

P.T.O.
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